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Shri AJit Singh Sarhadi: Is it the
intention of the Government to sub
sidise «the States m this regard, that 
is, in the mattei of compulsory edu
cations’

Or K L Shrimali' Yes, Sir
Shri S. C. Samaata. What is the in

tention of the Government where* the 
percentage of money that will be re
quired for its introduction is con- 
corned''

Dr. K L. Shrimali: All these matters 
havr to be determined in thi Third 
Five Year Plan

Shri Hem Barua* May I know 
whether it is a fact that at the 26th 

'meetmg of the Central Board of Edu
cation the hon Education Minister 
said that financial difficulties have 
caused the Government to cut down 
the target from the age group of 6— 
14 to 6—11’  If so, have Government 
examined thi> financial implications 
likely to be 'nvolved in the one great 
and compared it with the financial im
plications hkel\ to be involved in the 
other target’

Dr. K. L. Shrimali The Second Five 
Year Plan gives some indication of it 
and after a good deal of discussion it 
was found that though 6—14 age group 
is our ultimate target it is not likely 
to be fulfilled in the near future 
Therefore the panel of the Planning 
Commission reduced the target and 
suggested that we should approach 
the problem more realistically The 
target has now been reduced to 6— 11 
age group That too will require a 
large amount of money and is likely 
to be fulfilled onlv at the end of the 
Third Five Yepi Plan

Shri Panigrahi: May I know the 
total number of students m the coun
try now receiving free and compulsory 
primary education and the total 
amount of money spent so far by the 
Government of India on this account7

Dr. K. L Shrimali: I shall require 
notice for answering this question
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Election Expense*

f  Shri Osman Ali Khan:
^ Shri Subbiah Ambalawi:

Will the Minister of Law be pleased
to ^tate ‘

(a) whether Government is con
sidering any proposal to reduce the 
expendituie on the conduct of elec
tion m future, and

(b) if so, what are the proposed 
measures’

The Minister of Law (Shri A. K
Sen): (a) and (b) The Election Com
mission have under consideration 
several measures lor the reduction of 
expenditure from public revenues in 
the conduct of elections Some of 
these are possibility of greater utilisa
tion of agencies like Gram Panchayat* 
in rural areas, the printing o f fib*
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electoral rolls by tome cheaper, pro
cess of multigraphing, reduction of 
expenditure in the setting up of the 
polling stations, reduction in the num
ber o f person employed actually for 
the conduct of the elections and re
duction in the cost of transport of 
personnel and material

Shri O m a  Alt Khan: May I know 
what is the expenditure incurred by 
the Government on the conduct of the 
last elections and what is the saving 
in expenditure that is expected as a 
result of the proposed measure?

The Deputy Minister of Law 
(Shri Hajarnavis): At the first elec
tion, the expenditure was 
Rs. 10,45,47,099 which worked out to 
4.88 annas per voter. In the second 
general election, the expenditure 
amounted to Bs. 5,90,21,786 which 
worked out to 2.4 annas per voter. 
There is expected to be some saving 
in the next election How much it
would be, it b  difficult for me to say

Shri Osman All Khan: May I know 
whether the new marking system will 
result in any increase of expenditure 
m the conduct of elections*

Shri Hajarnavis; No It is not ex
pected that it would add to the ex- t
penditure. ,

Shri Subbiah Ambalam: May I know 
whether there is any proposal to re
duce the period within which general 
elections should be conducted through
out the country?

Shri Hajarnavis: That hardly arises 
out of this question

Mr. Speaker: This relates to elec
tion expenses.

Shri Thirwnaia Rao: The hon. Minis
ter said that they will utilise the 
services of Gram Panchayats. In 
what way are they going to utilise the 
Gram Panchayats for elections?

Shri Bajaraavis: Personnel of the 
Gfam Panchayats and probably the 
houses or buildings of Gram Pan
chayats.

Shri Thinunala las: Personnel
means, they have no paid employees, 
for, Gram Panchayats are run by elec

ted bodies, and pot all over the coun
try. Have the Government bestowed 
any thought about it before annotate- 
mg it in the House?

Shri Hajarnavis: Hus is one at the 
matters which the Election Commis
sion will take into consideration. 
These are proposals which the Elec
tion Commission will examine.

Teacher-puplI Hatio

•471 Pandit D. N. Tlwary: Will file 
Minister of Education be pleased to 
state the decision of the Government 
of India m the matter of teacher- 
pupil ratio for primary, secondary 
and higher secondary education?

The Minister at Education (Dr. K. 
L. Shrimali): The Ministry is of the 
view that tor primary, secondary and 
higher secondary education the num
ber of students per teacher should not 
exceed 40

Pandit D. N. Tiwary: May I know,
at present, what is the ratio generally 
in the country m the schools*

Dr. K. L. Shrimali: According to the
1956-57 statistics, the average number 
of pupils per teacher in the country 
is as follows

Primary schools 34
Middle schools 28
High schools 25

Shri Jadhav: May I know whether 
it is a fact that there is the shift 
system on account of the shortage of 
teachers in some of the States tor the 
first four standards of the primary 
schools and whether that ratio has 
been taken into consideration*

Dr. K. L. 8hrimali: I am not aware 
whether in primary schools there is 
shift system. But, it is true that we
have suggested to the State Govern
ments that for some time to come, 
they may have shift systems in order 
that the buildings may be utilised and 
sometimes the staff may also be utilis
ed.

Shri Hem Baraa: May I know whe
ther the attention of the Education




